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Applicant. 
Cou n:sel for t ha applicant 

RESPONOENts. 
Couns•l t'or th• 
r~uspondents. 

H•ard the learned qouneel l'ot tha :tppl.icant• Th• 
l•atn•d counsel for th• epplicant states that in 
vi•" of th• ord•r no •. ET/B39/16 Vol,.-5/(Looesil) 
dated 21st June, 1990 passatt by th• teepond•nt• 
this matter hes b•com• inr.,.uctuou~. 

2. Since th• matt•r has becoma irttruetuoua, 
the o.A.' stands tll•tx•••• dl•ml•e•d uith no crd•r· 
as to costa. 
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